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HON’BLE SHRI A.K.PATNAIK,MEMBER(])
HON’BLE SHRI R.C.MISRAMEMBER(A)

An affidavit has been filed by the applicant expressing his desire not to
further proceed with this Original Application, inter alia, with a prayer to
grant him liberty to file a better 0.A.

Shri U.B.Mohapatra, learned SCGSC for the Union of India and Shri
G.C.Nayak, learned Govt.Advocate for the State of Odisha are present and
heard. In view of the affidavit as aforesaid, the O.A. is disposed of as
withdrawn.

Copy of this order be made over to the learned counsels for t}i Earties. |
MEMBER(A) Q, MEMBER(])




